FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S KIEPE ELECTRIC INDIA PRIVATE LIMITED

1.| Name of Corporate Person M/s Kiepe Electric India Private Limited
2.| Date ofincorporation of Corporate  |04/06/2020
Person

3.| Authority under which Corporate ROC Delhi
Personis Incorporated/ Registered

4.| Corporate Identity Number of U35999HR2020PTC086534
Corporate Person

5.] Address of the Registered Officeand|51/4 KM Stone Village & PO Baghola,
Principal Office (ifany) of Corporate |Faridabad, Palwal, Haryana, India, 121102
Person

6.| Liquidation Commencement Date of [08" July, 2024 (Special Resolution Received by

Corporate Person Liquidator on 12" July, 2024)
7.| Name,Address, Email Address, Name : Rahul Khanna
Telephone Number and the Add: 110-B, Oriental Apartments, ,Plot No. 50,

Sector9, ,Near DC Chowk, Rohini, Delhi- 110085.
1BBI Regs. No: IBBI/IPA-002/1P-N01095,/2021-2022/13581
Email : rk_3398@rediffmail.com ;

vligkiepe@rediffmail.com
Mob: 85840 76347

Registration number of the Liquidator]

8.| Lastdate for submission of claims |06"‘August,2024

1. Notice is hereby given that the M/s Kiepe Electric India Private Limited has
commenced voluntary liquidation on 8" July, 2024.

2. The stakeholders of M/s Kiepe Electric India Private Limited are hereby called upon to
submit a proof of their claims, on or before06"August, 2024 to the liquidator at the
address mentioned againstitem 7.

3. Thefinancial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

4. Submission of false or misleading proofs of claim shall attract penalties.

Name : Rahul Khanna

Add: 110-B, Oriental Apartments, ,Plot No. 50, Sector 9, ,Near DC Chowk,

Rohini, Delhi- 110085

IBBIRegs. No: IBBI/IPA-002/IP-N01095/2021-2022/13581

Email: rk_3398@rediffmail.com; vligkiepe@rediffmail.com

Date : 16.07.2024 Place: New Delhi
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IDFC FIRST Bank Limited

{erstwhile Capital First Limited and amalgamated with IDFC Bank Limited)

CIN : L65110TN2014PLCO97T92

Registered Office: - KEM Towers, 8ih Floor, Harmingion Road, Chefpet, Chennai- 500031,
Tl : +91 44 4564 4000 | Fax: +57 44 4584 4022

IDFC FIRST

Bank

BEELIA/E Skylirie v

BEELINE CAPITAL ADVISORS | | SKYLINE FINANCIAL SERVICES ) e
PRIVATE LIMITED it V.L.INFRAPROJECTS LIMITED

Ms. Anjali Mukeshbhai Samani
SEBI Registration Number: INM000012917 SEBI Registration No.: INRO00003241

Address : Office at 716, Shivalik Satyamev, Near Vakil
Address: B 1311-1314, Thirteenth Floor, Shilp | | Address: D-153A, 1st Floor. Okhla Industrial Area saheb Bridge Bopal, Ahmedabad- 380058, Gujarat,
Corporate Park, Rajpath Rangoli Road, Thaltej, | | Phase-I, New Delhi — 110020, India India
Ahmadabad, Gujarat — 380054, India. Tel. No.: 011-40450193-197

Tel No: +919998850177
Telephone Number: 079 4918 5784 Email: ipo@skylinerta.com Email: cs@vlil.in | Website: www.vlil.in
Email Id: mb@beelinemb.com Website: www.skylinerta.com
Investors Grievance Id: ig@beelinemb.com Investor Grievance Email:
Website: www.beelinemb.com grievances@skylinerta.com

Contact Person: Mr. Nikhil Shah Contact Person: Mr. Anuj Rana non-credit of Allotted Equity Shares in the respective
CIN: U67190GJ2020PTC114322 CIN: U74899DL1995PTC071324 beneficiary account and refund orders, etc.

AVAILABILITY OF RED HERRING PROSPECTUS: Investors are advised to refer to the Red Herring Prospectus and the Risk Factors contained therein before
applying in the Issue. Full copy of the Red Herring Prospectus is available on the website of the SEBI at www.sebi.gov.in, website of the Company at www.vlil.in, the
website of the BRLM to the Issue at www.beelinemb.com, the website of NSE i.e. www.nseindia.com, respectively.
AVAILABILITY OF BID-CUM-APPLICATION FORMS: Bid-Cum-Application forms can be obtained from the Registered Office of the Company: V.L.INFRAPROJECTS
LIMITED, Telephone: : +91 9998850177; BRLM: Beeline Capital Advisors Private Limited, Telephone: 079 4918 5784 and the Syndicate Member: Spread X Securities
Private Limited Telephone: +91 796907 2018 and at the selected locations of the Sub-Syndicate Members, Registered Brokers, RTAs and CDPs participating in the Issue.
Bid-cum-application Forms will also be available on the websites of NSE and the designated branches of SCSBs, the list of which is available at websites of the stock
exchanges and SEBI.
ESCROW COLLECTION BANK/ REFUND BANK/ PUBLIC ISSUE ACCOUNT BANK/ SPONSOR BANK: Axis Bank Limited. UPI: Retail Individual Bidders can also Bid
through UPI Mechanism.
All capitalized terms used herein and not specifically defined shall have the same meaning as ascribed to them in the Red Herring Prospectus.
On behalf of Board of Directors
For, V.L.INFRAPROJECTS LIMITED

sd/-

Investors can contact the Company Secretary and
Compliance Officer or the BRLMs or the Registrar to
the Issue in case of any pre-Issue or post-issue related
problems, such as non-receipt of letters of Allotment,

APPENDIX IV [Rule 8(1)]
POSSESSION NOTICE
(For immovable property)

Whereas the undarsigned being the authorised officer of the IDFC FIRST Bank Limited (erstwhile Capital Fiest Limitad and
amalgamatad with IDFC Bank Limited) under the Securitization and Reconstruction of Fnancial Assels and Enforcement of
Securdy Interest Act, 2002 and m exercise of powers conferred under section 13(12] resd with rule 3 of the Secunty Inferest
{Enforcement) Rubes, 2002 issued a demand notice dated 200042021 calling wpon the bomrower, co-bomowers -and guarantors
1.M5. Jagdish Sons & Co [Prop. Vikas Singari), 2MiS.Amiira Collections, 3.Madhu Sangari, 4.Rakhi Simgari,
8. Rohit Shangarl, 6.Taruna Singari,7.Vikash Shangari to repay the amount mentloned in the notice being
Rs.3,18,81,628.61/{Rupees Three Crores Eighteen Lakhs Eighty One Thousand Six Hundred Twenty Eight And Paise Sixty
One Only) as on 14.04.2021 within 60 days from the date of receipt of the said notice.

The borrowers having faded to repay the amaunt, notica is hereby given fo the bormower and the public in ganeral that the undersigned
has laken Symbolic Possassion of the properly described harsin balow in exserciss of powsrs conferred on him under sub — section (4)
of sachion 13 of Act read with rule B of the Sacurity Interest (Enforcement) Rules, 2002 on this 12th day of JULY 2024,

The borrowers in particular and the public in general i heraby cautioned not fo deal with the property and any dealings with tha
property will be subject to the charge of the IDFC FIRST Bank Limited (erstwhile Capital First Limited and amalgamated with
IDFC Bank Limited) for an amount of Rs.3,18,81,628.61/- (Rupees Three Crores Eighteen Lakhs Eighty One Thousand Six
Hundred Twenty Eight And Paise Sixty One Only} and inferest thereon. The undersigned has previoushy issued possession
notice dated 17-Nov-2021 wherein due o madverient we are withdrawing that notice. Please consider the present nofice as final.
The borrower's atlention is mated to provisians of sub— sscbion (8) of section 13 of the Acl, m respect of bme available, o redsem
fhe secured asseis

Description of the Immovable properties. "

ALL THE PIECE AND PARCEL OF THE PROPERTY CONSISTING QFPROPERTY BEARING HOUSE NUMBER 18163A/38,
ADMEASURING 240 5Q YARDS SITUATED AT BIHAB NAGAR, SECTOR I, TEHSIL AND DISTRICT AGRA, UTTAR
PRADESH 282001 AND BOUNDED AS : NORTH: BUILDING NO. 18/163A/37, SOUTH: BUILDING NO. 18/163A/39
EAST.OTHER PROPERTY, WEST: 30 FT. WIDE ROAD

Date:f2-JUL-2024 Authorised Officer
Place: AGRA IDFC FIRST Bank Limited (erstwhile Capital First Limited
Loan Account No:20297010. and amalgamated with IDFC Bank Limited)

Place: Ahmedabad Rajagopal Reddy Annam Reddy
Date: July 15, 2024 Chairman, Managing Director and Chief Executive Officer

Disclaimer: V.L.Infraprojects Limited is proposing, subject to applicable statutory and regulatory requirements, receipt of requisite approvals, market conditions and other
considerations, to make an initial public issue of its Equity Shares and has filed the RHP with the Registrar of Companies, Gujarat on July 15, 2024 and thereafter with SEBI
and the Stock Exchanges. The RHP is available on the websites of SEBI at www.sebi.gov.in, website of the Company at www.vlil.in, the website of the BRLM to the Issue at
www.beelinemb.com, the website of NSE i.e. www.nseindia.com, respectively. Any potential investors should note that investment in equity shares involves a high degree
of risk and for details relating to the same, please refer to the RHP including the section titled “Risk Factors” beginning on page 25 of the Red Herring Prospectus.

The Equity Shares have not been and will not be registered under the U.S. Securities Act of 1933, as amended (the “Securities Act”) or any state securities laws in the
United States, and unless so registered, and may not be issued or sold within the United States, except pursuantto an exemption from, orin a transaction not subject to, the
registration requirements of the Securities Act and in accordance with any applicable U.S. state securities laws. The Equity Shares are being Offered and sold outside the
United States in 'offshore transactions' in reliance on Regulation S under the Securities Act and the applicable laws of each jurisdiction where such Offers and sales are
made. There will be no public offering in the United States.

garima advt.

Pl o g LY i .

[Pursuant to rale 30 the Companies {incorporation) Rules, 2014]
Advertisement to be published in the nevespaper for change of Registered
Office of the Company from one state to another

Before the Central Government, Narthern Regéan, Maw Dethi

In the matter of sub-section (4] of Section 13 of Companias Act, 2003 and clause {a) of sub-rule
(5} of nale 30 of the Companies {ncorparation} Rules, 2014 ANDIN THE MATTER OF RELIANT
DRILLING PRIVATE LIMITED CiN: UIDM000L201 2PTC244883

Incorporated under the Companies Act, 2013 hawving registered office af DSM 104, 151 Flogr, 15
Shivaji Mang, Najafgarh road, Necth West, Dalli, India, 110015 Petitinner

STATE BANK OF INDIA

REGIOMAL BUSINESS OFFICE-S Lakhimpur, District Hospital Road,
SB| Main Branch Lakhimpur, Lakhimpur Kher-262701, Ph.: 8784868250

O SBI

NOTICE FOR COMMERCIAL/IOFFICE SPACE REQUIRED ON LEASE/RENT

State Bank of India, Regional Business Office-8 Lakhimpur Kheri, Lucknow Module invites
application to hire the commercially approved premise for Commercial/Office use located in
Gola Gokarannath for Branch SME Gola Gokarannath, Tehsil Gola Gokarannath,
District Lakhimpur Kheri, having Built up area of approx. 250 fo 280 Sq.Mts, (Floor
Area) and preferably on & main road with adequate opencovered parking space (free of

TRINITY LEAGUE INDIA LIMITED

REGD OFF: A-23, Mandakini Enclave, Alaknanda, GK I, New Delhi-110015
Ph: 0120-6523947, website: www.trinitygroup.ind.in; e-maiktrinityleague@trinitygroup.ind.in, CIN No. ; L330000L1388PLCD31953

cost). The entire space should be on one single floor and also preferably at ground
floor only. Premises should be ready for possession / occupation. Plots at suitable
place may also be considered. Further premises at ground floor and First floor may
also be considered. Complete Set of Documents may be downloaded from Bank's
be available only on our wabsite Any Comgendum, addendusm will be available only onour
wabsite, Las! date for submission of application is 29.07 2024,

Date: 15.07,2024 REGIONAL MANAGER (RBO-8 Lakhimpur)

FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankrupicy Board of India

Motice is hereby given to the General Public that the company proposes to make an application 1o
the Cantral Governmeant under zaction 13 of the Companies Act, 2013 ssaking confirmation of
alteration of the Memorandum of Association of the Company in terms of the Specisd Resolution
pazsad at the Extra Ordinary Gameral Meating hald on Frday, 7th June, 2024 1o enable tha
company to change its Registerad (ifice from the "National Capital Termtory of Dedhi™ 1o the
“Stateof Rajasthan”.

Ay person whose interest is likely to be affected by the proposed change of the registerad office
of the company may deliver gither en the MGA-21 portal (wwwemca.gosinl by filing investor
compaint form or cause to be defvered or send by registered post of his/her objections supporied
by an alfidavil stating the nature of hizfher interest and grounds of opposition to the Regional
Directos, Morthesn Region, B-2 Wing, 2nd Floor, Paryavaran Bhawan, CG0 complax, News Dedhi -
10003 within faurteen days of the date of publication of this notice with a copy 1o the applicant
company aiits Registored Difice at the addoess mentionod below:

Registerad office; DSM - 1M, 155 Floor, 15 Shavap Marg, Najafgarh road, Borth West, Dethi, India,

Corporate Parson

ATORIRAY LGRMOIIOR PIOGESE]) ROEWBtNS: 4 051) o015 For RELIANT DRILLING PRIVATE LIMITED
FOR THE ATTENTION OF THE STAKEHOLDERS OF Date; 16,07.2024 Sdi-
M/S KIEPE ELECTRIC INDIA PRIVATE LIMITED Flace: Dedhi SIMAAN AGRAWAL (Company Sacretaryl M.NOD.: A7278]
1.| Mame of Gorporate Person |M|‘s Klepe Electric India Private Limited
2| Datz ofincorporation of Corporate  |0M/06/2020 , ﬁ‘-‘—ﬁ“, CAN F I N H o M Es LT D
Pe:-:jun i ' g g .
3.| Authority underwhich Cerporate |ROC. Didhi CanFin Homes Lid DDA Building, 1t Floor, Near Paras Cinema,
oLl b L R T O11-26435815, 2643023, 011-20437525, 7625079108
e - anfriley Srvaws ke e Ph.: 011-26435815, 264 , 011-26487529, 762507
4.| Corporate Identity Number of U35399HR2020P TCOBG534 mantay Soun o Tkt

i} ﬁ-.-ﬁ:jrasﬂ-::ufme'ﬁ@gimmedClrﬁneam 514 KM Stone Village & PO Baghala,
Principal Office (T any) of Corporate [Faridabad, Palwal, Haryana, India, 121102
Parson

APPENDIX-IV-A [See proviso to rule 8(6)]
Sale notice for sale of inmovahle properties

Liguidation Commencement Date of
Camporate Ferson

-5:5:

08" July, 2024 (Special Resolution Receivad by
Liguidatoron 12" July. 2024)

7.| Name, Address, Email Address,  |Name : Rahul Khanna
Talaphone Numberand the Add: 110-B, Onental Aparimenss, Fiof koo 50,
Registration number of the Liquidator =ector8, Mear DC Chowk, Rohini, Delhi- 110035,

IB81 Regs. Nec IBBI/IPA-002,1P-H01095, 2021-2022, 13581

|Mu-|:|: 65840 TE34T7

8 | Lastdalafor submesson of claims I[I-ﬁ" August, 2024

Motice e hereby given that the Mfs Klepe Electric India Privale Limited has
commenced volundary ligudationon 87 July, 2024,

2. The slakehoidars of Ws Klepe Electric India Private Limited are hereby called upon to
subwnil & proaf of thelr claims, on or before06"August, 2024 1o the liguidalor at the
address menlloned againstdem T,

3. The financial creditors shall stbmit their proof of daims by elecironic means only, Al othar
siakeholders may submit fhe proof of claims in person, by posior by electonic means

2, Submizsion of false or misleading gracis of claim shall albracl penallies,

Mame : Rahul Khanna

Add: 110-8, Oriental Apartments, Plol Mo, 50, Sector 3, Near DC Chowk,

Rohani, Delhi- 140085

IBBI Regs. No: IBENIPA-0DZAP-NO1095/2021-2022/1 3581

Email: rk 3398 @rediffmail.com; viigkiepe@rediffmail.com

Date:16.07.2024 Place: Mew Delhi

Email: delhi@canfinhomes.com CIN : L85110KA1987PLC008699

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002
NOTICE is hereby given to the public in general and in particular to the Borrower (s) and
Guarantor (s) that the below described immovable property mortgaged/charged to the
Secured Creditor, the physical possession of which has been taken by the Authorised
Officer of Can Fin Homes Ltd., Nehru Place, New Delhi Branch, will be sold by holding
g-auction on “As is where is”, “As is what is”, and “Whatever there is” on 21/08/2024,
forrecovery of Rs. 14,70,630/- (Rupees Fourteen Lac Seventy Thousand Six Hundred
Thirty Only), due to Can Fin Homes Ltd. from Mrs. Indu Devi W/o Mr. Harender Thakur
& Mr. Harender Thakur S/o Mr. Shakkal Thakur (Borrowers) & Mr. Ajit Singh S/o
Bholar (Guarantor) as on 15/07/2024 together with further interest and other charges
thereon. The reserve price will be Rs. 11,10,000/- (Rupees Eleven Lac Ten Thousand
Only) and the earnest money deposit will be Rs. 1,11,000/- (Rupees One Lac Eleven
Thousand Only).
Description of the property

LIG Flat No-UG-3, Upper Ground Floor, Plot No-D-423, Block-D, Indraprashtha Loni,
Ghaziabad (UP)-201102.
Boundaries: North: Plot No-D-424 South: Plot No-D-422

East: PlotNo436/437/438 West: Road 24 mtrs wide
Encumbrances, if any: NIL
The detailed terms and conditions of the sale are provided in the official website of
Can Fin Homes Ltd., (https://www.canfinhomes.com/SearchAuction.aspx).
Link for participating in e-auction : https://sarfaesi.auctiontiger.net

Date: 15.07.2024
Place: New Delhi

Sd/-
Authorized Officer, Gan Fin Homes Ltd.

Statement of Unaudited Standalone Financial Results for the Quarter ended Junae 30, 2024 {IR In Lacs)
o Quarter | Quarter | Quarter Year
Ho Particulars Endad Endad Ended Ended
30.06.2024 | 31.03.2024| 30.06.2023 [ 31.03.2024
Unaudited | Audited | Unaudited [ Audited
1 | Total Income from Operalions 595 .76 B.0% 050
2 | Mat Profit ! [Loss) for b peried (before Tax, Excepdional and! or Extraondinasy itams) [2.41] 1347 (281} .16
& | Share'in Profit! (Loss) In Associate acoourted for using Equity Method {58 0] (138.50% | 16520 {2hd.55)
4 | Met Profit / (Loss) for the period before 1o {after Exceplional andior Exraondnany items) (4045 [141.97) 16811} 12T0T1)
5 | Net Prafit | [Loss} for the period afler tax {afler Exceplional and'or Exfraordinary itams)|  (40.4%) | (142.64) | {6736} (270.25) |
£ | Total Comprehansive Income for the peried [Comprising Profit / (Loss) for the period
(aftar tax) and Othar Comprehanaive income [after tax]] (40.449) (142.64) 16T 3B {2T0.25)
7 | Equty Share Capital TO169 | 79160 | 79168 |  Foicd
E | Eamings Per Bhare (of Bs 100 each) [lor conlinuing and dsconimued oparalions) -
{a) Basic (0.51) {1.80) (0.85) (3.41)
(b} Dilusted (0.51) {1.80) (0.85) (3.41)
[l Statement of Unaudited Consolidated Financlal Results fer the Quarter ended June 30, 2024 ]l
S, . Cuarter | Quarter | Quarter Year
Ho Particulars Endad Ended Ended Enced
J0.06.2024 | 31.03.2024 | 30.06,2023 | 31.03.2024
Unaudited | Audited | Unaudited | Awdited
1 | Total Income from Dperations 595 076 6.0 3.5
£ | Met Profit / [Loss) for the perod (before Tax, Excepiional and! or Exfracrdinany ilams) [241] 1347 12.91) [6.16)
& | Sharein Profit ! (Loss) in Associate accounted for using Equity Method {8 08 (13a.50) | (6520} {264 55
4 | Net Profit/ {Loss) for the period betore tax (afler Excapiional andior Exirsomdnry items) | (40.43) | (141.87) | (68.11) | (270.71)
2_§ Net Profit / {Loss) for the pariod afier tax (after Exceptional andior Extraordinary ifams)) (40.49) | (14264) 1 {67.36) | (270.25]
£ | Total Comgrebensive Income for tha perod [Compnsing Profit ! (Loss) for the parod
(albar fas) and Othar Comprehansive nooms (atler (3] (4045 (142.64) (6T, 38 (271025
T | Equity Shara Capilal rates 191,64 JHTE9 a1 ed
E | Eamings Per Share (of Bs 10/ sach) [forf conlinuing and decontinued oparalions) -
(a) Bask (f.51) 11.80) (0.65) (341
(bl Dilutes (051 £1.80) (085 (341

MNofes to Unavdited Standalons &nd Consolidated Financial Resulis

1 Theabove razulls have bean revieded by e Audit Commilies and approved by i Baard of Diraciors in their meeding haldon July 15, 2024,
2 The statdory awditors of the company have carmad autthe imited reviaw of the unaudiled siendalone and consalidated  financial resulls forihe
guarleranded June 30, 2024 as requred under Bagulation 33 of the Securilles and Exchange Boaed of India (Listing Obligations and Disclosure

Requirements) Regulations, 2315 as amanded

3 Thecompany and Bs assocabe operate inone segment, hence ro segment regartng 15 provided
4 Dunng the guarler endad June 30, 2024, the company has provided for dimenution in e valug of invesiment mads in the associalas in fhe

acCounts: amounting fo RS, 36.92 Bcs considering the amount of aggregate lossas incurred by the associste company Wl June 30, 2024 and

the same s ncluded Inolher expansas.

% Inthequarer ended : June 30, 2024, accoiniing of share of loss inthe Associate company s resticled tothie extend of entity interest inthe

associale company

B Figures of Quarter Ended March 31, 2024 are the batancing figure betwaen audited figures in respect of the full financial year and the published

unaudifed vear 1o date fgure b the third quarbar of the ralevant inandial year,

T Considering Ihe matter of prudence, deffered tax 3552513 has nol been created on ihe loss & ofher daductible expenditure for the quarter ended

Jure 3], 2024,

B Figuras for fhe previous periods have been regroupedreciassiied wherever necassary, fo conform o current period's classification

Far Trinify League India Limdd

"IMPORTANT"

Hid-

Dasinder Kumas Jain

Daba ; 15 July, 2024 Managing Director
Fisce : Nalda DAN: O043TE45
Approx. Tender Value in : (%)

PUBLIC NOTICE

[Under Sec-102 of Insolvency and
Bankrupicy Code, 2016]

Whilst care is taken prior to
acceptance of advertising

copy, itis not possible to verify FOR THE ATTENTION OF THE

its contents. The Indian CREDITORS OF MS. PREETI GUPTA
Express (P) Limited cannot PERSONAL GUARANTOR OF MW'S
be held responsible for such CROSSWAYS {F;;%SL SOLUTIONS

contents, nor for any loss or
damage incurred as a result of
transactions with companies,
associations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

Naobkce 5 here{:-'g.; given thal the Mational
Company Law Trbunal, Bench 1 under
section 100 of the IBC, 2016, has ordered
tha commencemeant af insahwancy resolution
process againgt Ms. Preeti Gupta residing
al Flat No. 80-0, Pockes-A_ Sukhdev Vinar,
Mew Dalhé-110025 {Last known address 1o
the Rescolution Professional), on
11-07-2024.

The cradétors of Ms, Preati Gupta are hereby
called upon to submit thelr claims with proof
on or before 21 days from the dake of \sue
of this notice | e. by or before 06-08-2024, fo
Mr. Prabhakar Kumar, Resolution

Professional appointed by MCLT, Banch-1l
under provision of Insolvency & Banknipicy
Code, 2016, al address:- B-5M1, Ground
Floor, Vivekanand Aparment, Secior &,

(A scheduled commercial bank)

J JANA SMALL FINANCE BANK

Registered Office: The Fairway, Ground & First Floor, Survey No. 10/1, 11/2 & 12/2B, Off Domlur,
Koramangla Inner Ring Road, Next to EGL Business Park, Challaghatta, Bangalore-560071.
Branch Office: 16/12, 2nd Floor, W.E.A Arya Samaj Road, Karol Bagh, Delhi-110005.

E-AUCTION NOTICE

PUBLIC NOTICE FOR SALE THROUGH E-AUCTION UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY
INTEREST ACT (SARFAESI ACT) 2002, READ WITH PROVISO RULE 8(6) & 9 OF SECURITY INTEREST (ENFORCEMENT) RULES 2002.

Rohint, Dalhi -110085, mail id-
preetiguptapi mail.com.

The craditors shall have to submit their claim
fo the resolution professional as prescribed
under regquiatiocn 7 of the Insolvency and
Bankrupicy Board of India (Insolvency
Fesolution Process for Personal
Guarantars to Corporate Debtors)
Requlations, 2018, in Form B. The las! date
tar submission of ciaims of creditors shall be

"AS IS WHAT IS BASIS" on the date as prescribed as here under.

The undersigned as authorised officer of Jana Small Finance Bank Limited has taken possession of the following property in exercise of powers conferred under section 13(4) of the SARFAESI ACT. The Borrower in
particular and public at large are informed that online auction (e-auction) of the mortgage property in the below mentioned account for realisation of dues of the Bank will be held on "AS IS WHERE IS BASIS" and

06-08-2024. The creditors may submit their
claims by way of alectronic communication,
ar through courer, speed post or registerad
[

| Loan Account | Name of Original Borrower/ | Date of Date of Present Outstanding |Date & Time of s P Earnest Money |Date and Time Last Date, Time The prascribed ﬁ:urrln for mnmi?ﬁﬁn of
3 " : _ _ balance as on Inspection of ) Deposit (EMD) of & Place for claims can be downloaded from following
0. Number Co-Borrower/ Guarantor | 13-2 Notice | Possession 09.07.2024 the property in INR in INR BT Sulsrecem i ] link: i
hitps:/libbi.gov.infen'home/downloads
1 1) Mrs. Preeti, W/o. Mr. R5.13,83,502/' 13.08.2024 RS.10,93,000I' RS.1,09,300/- 20.08.2024 19.08.2024 befpre 05:00 PM. Hﬂ'ttﬂ‘: Subrmission ufl_fﬂgﬁe or I'I'||E-=':a:|ll'|g
Mohit Bhati (Applicant) (Rupees Thirteen Lakh 09:00 AM (Rupees Ten (Rupees One Jana Small Finance Bank claims with proot shall aftract penalties or
30689610000237 ) . ' 115.12.2023 | 29.06.2024 . ' Lakhs Ninety Lakh Nine @ Limited, 16/12, 2nd Floor, W.E.A imprisonment in accordance with the
2) Nr. Mohit Bhati, Slo. Mr. Eighty Three Thousand to Three Thousand | Thousand Three Arya Samaj Road, Karol Bagh, provisions of the Insofvency and Bankrupicy
Ishwar Singh (Co-Applicant) Five Hundred Two Only) | 05:30 PM Only) Hundred Only) | 11:00AM Delhi-110005. Code, 2016 and any other applicable laws
Details of Secured Assets: All that piece and parcel of the Immovable Residential One Storey House Admeasuring 51.84 Sq.meters, Khasra No.3067, situated at Radhey Enclave, Mansarover Park, Hadbast Village Prabibatiar I i
Shahpur, Bamheta Pargana Dasna, Tehsil & District Ghaziabad. Owned by Mrs. Preeti, W/o. Mr. Mohit Bhati. Bounded as: East: Gali 6 Ft., West: Other's Property, North: Plot Jitendra, South: Plot Jeetu. Resclution Pm?ﬂ"sjun;! i’;'::'ﬁ;

Date: 16.07.2024, Place: Ghaziabad

The properties are being held on "AS IS WHERE IS BASIS" &" AS IS WHAT IS BASIS" and the E-Auction will be conducted 'On Line'. The auction will be conducted through the Bank's approved service provider
M/s. 4 Closure at the web portal https://bankauctions.in & www.foreclosureindia.com. For more information and For details, help, procedure and online training on e-auction, prospective bidders may contact
M/s. 4 Closure; Contact Mr. Uttkarsh Adesh Contact Number: 9515160064. Email id: info@bankauctions.in/ adesh@bankauctions.in.
For further details on terms and conditions to take part in e-auction proceedings and any for any query relating to property please contact Jana Small Finance Bank Authorized officers Mr. Rakesh Sharma
(Mob. No.7230070463), Mr. Tung Kushik (Mob. No0.8105191533), Mr. Shashi Kumar (Mob. No.8700277112) & Ranjan Naik (Mob. N0.9590858249), To the best of knowledge and information of the Authorised Officer,
there are no encumbrances on the properties. However the intending bidders should make their own independent inquiries regarding the encumbrances, title of property put on prior to submitting their bid. No conditional
bid will be accepted. This is also a notice to the above named borrowers/ Guarantor's/ Mortgagors about e-auction scheduled for the mortgaged properties. The Borrower/ Guarantor/ Mortgagor are hereby notified to pay
the sum as mentioned above along with upto date interest and ancillary expenses before the date of auction, failing which the property will be sold and balance dues if any will be recovered with interest and cost.

Sd/- Authorized Officer, Jana Small Finance Bank Limited

Insolvency Resolution Process of
Ms. Preeti Gupta

Personal guarantar of Mis Crossways
Vertical Selulions Limited

IP Registration Na. - IBBMPA-JOZAP-
MNOOTT7472018-20109/12373

Address: B-5/d1, Ground Floar,
Vivekanand Apartment, Sector 8,
Rohini, Delhi -110085

E-mail id: - preetiguptapirpi@gmail com
AFA Valid upto 24082024

Date: 16-07-2024  Place: Delhi

Ill’ |

 For All Advertisement Booking
Call : 0120-6651214

financialexp.epaprin

1,19,81,845/-EMD : () 2,10,000/-
Completion period in Months : 12
Maintenance period in Months : Nil

13.e-Tender No.: 98_CR_SC_24_OT
Name of the Work : SC-KZJ Section:
SW 1) Proposed safety related track
works and miscellaneous works
(Other than safety related works) from
km: 202.30 to0 252.60 on UP & DN lines
between MLY - WP stations in
SSE/P.Way/GT section under
ADEN/East/SC Sub division.
Approx. Tender Value in : (%)
1,60,14,743/- EMD : () 2,30,100/-
Completion period in Months : 12
Maintenance period in Months : Nil

14.e-Tender No.:99_CR_SC_24_OT
Name of the Work : WD-SC-KZJ &
SNF-MLY Sections: SW 1) Proposed
safety related track works and
miscellaneous works (Other than
safety related works) from km: 190.30
t0202.30on UP & DNlinesand atkm.
10.40t022.03 kms on UP & DN lines
between SNF-MLY stations in
SSE/P.Way/SC section under
ADEN/East/SC Sub division.
Approx. Tender Value in : (%)
78,11,174/- EMD : (%) 1,56,300/-
Completion period in Months : 12
Maintenance period in Months : Nil

15.e-Tender No.: 100_CR_SC 24 OT
Name of the Work : WD-SC-KZJ &
SNF-MLY Sections: SW 1) Proposed
safety related track works and
miscellaneous works (Other than
safety related works) from km: 174.65
t0190.30on UP & DN linesand atkm.
0.00t0 10.40 kms on UP & DN lines
between SNF-MLY stations in
SSE/P.Way/SNF section wunder
ADEN/East/SC Sub division.
Approx. Tender Value in : (%)
1,20,01,347/- EMD : () 2,10,100/-
Completion period in Months : 12
Maintenance period in Months : Nil

16.e-Tender No.: 101_W_SC_24_OT
Name of the Work : Annual Zonal
Contract - Dharur (Excluding) to Wadi
(Excluding). Approx. Tender Valuein
1 (%) 1,24,00,000/- EMD : (%) 2,12,000/-
Completion period in Months : 12
Maintenance period in Months : Nil

1. Tenderers should participaté
through e-tendering only and no
manual offers may be considered.

2. All the prospective tenderers are
requested to remit EMD through online
payments/BG only.

3. The Railway reserves the right to
cancel the tender without assigning
any reason thereto.

4. All the prospective tenderers are
advised to get GSTIN identification
Nos. and submit along with their offer.

Sr.DEN/Co-ord/

New Delhi

Secunderabad

A0870

For further tender conditions /
details and for downloading the
tender documents,

Please visit website at
https://lwww.ireps.gov.in or
www.scr.indianrailways.gov.in

4. SOUTH CENTRAL HATLWAY
m; Follow us ongr @SCRailwayindia
LE Details of the Tender Notices of
- S.C Railway can be seen on our
website : www.scr.indianrailways.gov.in
Open e-Tender Notice No. DRM/[&
Works/SC/86-101/2024/0T,
Dt: 12.07.2024
For and on behalf of President of India,
the undersigned invites e-tender for

the following works up to 14.00 hours
ondt: 13.08.2024

1. e-Tender No. : 86_CO_SC_24 _OT
Name of the Work : Provision of 3
stabling lines at Secunderabad station.

Approx. Tender Value in : (%)
5,10,57,460/- EMD : () 4,05,300/-
Completion period in Months : 06

Maintenance period in Months : 36

2. e-Tender No. : 87_CR_SC_24_OT
Name of the Work : WD-SC-KZJ
section: proposed repairs to PSC
sleepers in Apron lines at
Secunderabad, Hyderabad & KZJ
stations in DEN/Central/SC
jurisdiction. Approx. Tender Value in
: (%) 1,83,35,015/-EMD : (%) 2,41,700/-
Completion period in Months : 08
Maintenance period in Months : 06

3. e-Tender No. : 88_S_SC_24 OT
Name of the Work : KZJ-KI section -
Construction of earth retaining wall for
3rd line portion at bridge no.736, 738,
744, 751A, 755, 757 in connection with
third line 3rd line track between GNN
and CVV Stations for a length of 18kms
under ADEN/MDR Section under
Sr.DEN/South/SC jurisdiction.
Approx. Tender Value in : (%)
1,33,04,458/- EMD : () 2,16,600/-
Completion period in Months : 09
Maintenance period in Months : 36

4. e-Tender No. : 89_S_SC 24 _OT
Name of the Work : KZJ-KI, DKJ-
MUGR & MTMI-JNPD sections:
proposed in situ reconditioning of
CMS crossings by using Translamatic
Robotic Welder Technology in KZJ —
Kl, DKJ-MUGR & MTMI-JNPD
sections under Sr.DEN/South/SC
jurisdiction. Approx. Tender Valuein
: ) 60,99,575/- EMD : (%) 1,22,000/-
Completion period in Months : 12
Maintenance period in Months : (80
Gmt or one year whichever earlier)

5. e-Tender No. : 90_W_SC_24_OT
Name of the Work : WD-SC Section:
Vikarabad - Extension of existing sand
hump line to 185m towards SC end at
Vikarabad yard in SC-WADI Section
(OOT). Approx. Tender Value in : (%)
64,36,572/- EMD : () 1,28,800/-
Completion period in Months : 06
Maintenance period in Months : 06

6. e-Tender No.: 91_NW_SC_24_OT
Name of the Work : SW 1) Raising of
PF-01 from ML to HL at Kalgupur. SW
2) HER — Rehabilitation of station
building at HER. SW 3) Renovation of
parcel offices at BIDR and
construction of additional room for
parcel office at BIDR. Approx. Tender
Value in : () 3,78,43,672/- EMD : )
3,39,300/- Completion period in
Months : 12 Maintenance period in
Months : 36

7. e-Tender No.: 92_NW_SC_24_OT
Name of the Work : PDPL-NZB &
VKB-PRLI Sections: Proposed in situ
reconditioning of CMS crossings by
using Translamatic Robotic Welder
Technology in PDPL-NZB & VKB-PRLI
sections under DEN/NW/SC
jurisdiction. Approx. Tender Value in
: ) 57,92,790/- EMD : () 1,15,900/-
Completion period in Months : 12
Maintenance period in Months : (80
Gmt orone yearwhichever earlier)

8. e-Tender No. : 93_NW_SC_24_OT
Name of the Work : SW 1)
Renovation of LPJL crew rest room,
toilets and circulating area of LPJL
station under ADEN/KRMR sub
division. Approx. Tender Value in :
(%) 55,93,431/- EMD : () 1,11,900/-
Completion period in Months : 09
Maintenance period in Months : 06

9. e-Tender No. : 94 W_SC_24_OT
Name of the Work : WD-SC Section:
SW 1) Proposed safety related track
works and miscellaneous track works
(Other than safety related track items)
from km:90.20 to 129.40 on UP & DN
lines between DRR-RPK stations in
SSE/P.way/VKB section under
ADEN/VKB Sub division. SW 2)
Proposed safety related track works
and miscellaneous track works (Other
than safety related track items) from
km:120.40 to 174.65 on UP & DN lines
between RPK-SNF stations and from
km.0.00 to 4.75 on single line between
TLPR - RCPT stations in
SSE/P.way/LPl section under
ADEN/VKB Sub division. SW 3) VKB-
PRLI section: Proposed safety
related track works and miscellaneous
track works (Other than safety related
track items) from km:0.00 to 64.72 on
Single line between VKB-MTV
stations in SSE/P.way/ZB section
under ADEN/VKB Sub division.
Approx. Tender Value in : ()
2,94,93,562/- EMD : (%) 2,97,500/-
Completion period in Months : 12
Maintenance period in Months : Nil

10. e-Tender No. : 95_W_SC_24_OT
Name of the Work : WD-SC Section:
SW 1) Proposed safety related track
works and miscellaneous track works
(Otherthan safety related track items)
from km:3.00 to 47.00 on UP & DN
lines between WD-NAW stations in
SSE/P.way/SEM section under
ADEN/TDU Sub division. SW 2)
Proposed safety related track works
and miscellaneous track works (Other
than safety related track items) from
km:47.00 to 90.20 on UP & DN lines
between NAW-DRR stations in
SSE/P.way/TDU section under
ADEN/TDU Sub division. Approx.
Tender Value in : () 2,52,43,615/-
EMD : () 2,76,300/- Completion
period in Months : 12 Maintenance
period in Months : Nil

11.e-Tender No.:96_CR_SC_24_OT
Name of the Work : SC-KZJ Section:
SW 1) Proposed safety related track
works and miscellaneous works
(other than safety related works) from
km: 300.131t0 324.89 on UP & DN lines
between GNP - KZJ stations and
BPQ-KZJ bye pass line, KZJ - WL bye
pass line in SSE/P.Way/CR/KZJ
section under ADEN/N/KZJ Sub
division. Approx. Tender Value in : ()
1,28,61,992/- EMD : () 2,14,400/-
Completion period in Months : 12
Maintenance period in Months : Nil

12.e-Tender No.: 97_CR_SC_24_OT
Name of the Work : SC-KZJ Section:
SW 1) Proposed safety related track
works and miscellaneous works
(Other than safety related works) from
km: 252.60 to 300.13 on UP & DN lines
between WP — GNP stations in
SSE/P.Way/ALER section under
ADEN/N/KZJ Sub division.
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Standalone Consolidated T T e et e i S e 1wt = o e A e ﬂalﬁmaﬁiﬁuﬁ
T T w1 AR g S 3 4 7 9, 204 W B s v e e
s Quarter ended Year ended | Year ended Quarter ended Year ended| Year ended T Bt W T v e B we A
No Particulars T FRE § U FEA T 78 Wead Sieeds o dfg 1 a1 §F maide S 8, ar et
: Audited | Unaudited | Unaudited | Audited Audited | Audited |Unaudited| Audited | Audited | Audited T (v mea.govind 77 P fivres v oiften o s v S & e o R @ ey B
1 & Wi 2ot Al e A i & Emed A SR S g O I O 2 i et v e
3 -Mar-24 | 3-Dec-23 | 31-Mar-23 | 31-Mar-24 | 31-Mar-23 | 31-Mar-24 | 31-Dec-23 | 31-Mar-23 | 31-Mar-24 | 31-Mar-23 B, 3l i, -2 B, el it ey e, et et o Rl raoons e gt o
_ mifve wooft 8 e efin el b d e o
1| Total revenue from operations 171937 | 19.0357 | 214486 | 704997 | 86,6884 | 17.3838 | 191450 | 21.450.7 | 70,8531 | 887359 e TP -0, A 35 Bl a2 by, B, R, ot
2 | Met {Loss) { Profit for the periad (before Tax, Exceptional 11900 | {3.014.8) 165 6 (4.0044) | (150%02)| 12687 | (29878) | 22y | 4237.2) | (15,129.5) mmﬁmﬂﬂm
Ji » 1 | © AR T T
andior Extracrdinary items) _' ﬁwﬂ;: 204 Fe e ST
3 | Met {Loss) / Profit for the period before fax (afier Exceptional 1,180.0 (3,014.5) 168.6 (4.084.4) | (15.0302) | 12687 | (2.8878) | (622} {4,237.2) | (15,120.5) g M.Ne.: AT2791
items) | =
! BH T
4 | Met iLoss) ! Profit for the period after tax (after Exceptional 1,180.0 {3,014.8) 1666 (40944} | (150302} | 1.2687 12 8987 .8) (62.2) {4.237.2) | {15,129.5) e SSENT
andfor Extraordinary items) - ( o fo g f " S B Af 14 B s )
5 | Total Comprehensive Income for the periad 1,185.9 (2.899.1) 107.4 (4,042.4) | (15,0813} | 12742 | (287z24) | (124.0) {4,183.8) | (15,130.0) ( Wfes aRew ufean) faffaH, 2017)
[Comprising (Loss} ! Profit for the period (after tax) and A9 DY soifdes Sfear wgde fafits @ fRauRe! & st
Oiher Comprehensive Income (afler tax)] - _
Y ERo =T == 557 1.| ®Re =Aafth &1 TH R B gelfdesd AT ursde fofies
[a]4 DIMprengensive Income ior 2 pera 2. < 04 /06 /2020
[Comprising (Loss) { Profit for the period {after tax) and PiiRe @ifte & frmm $1 0/
Oiher Comprehensive Income (after tax)] atiributable to —
i 3. | wrferRoT fores T8d PruRe JRIRA—faeed!
- Do of the holding company = = 4 = = 1.277.0 [2970.8)| (123.8) 1747 | (15,128.1) frf /ot
- Man-centraliing intarests {2.9) (1.6) (0.4) {9.1) (1.8) SR e @ atiYe gegr U35999HR2020PTC086534
7 | Equity shara capital 78349 G 5434 &6 018.5 68434 8.018.5 7,834 .1 g 8434 &,018.5 1.834:1 | -B,01B.5 LS|
; | DIURe TR & USligpd BRI fodl T\ UM @R TIHER 9T
8 | Reserves (exciuding Revaluation Reserve) as shown in the = ” " (33,692.5) | (38.334.5) (B0.007.4) | (64,521.8) P > 51/4 ,
Audited Balance Shaet of the year ended March 31, 2023, | 3R e PRt (@ P &) F | Béarre, gorde, BRI, AR, 121102
- (] ! E an p— -
9 | Easrnings Per Share (of Re. 10/~ each) (not annualized) e, PRI = @ 999 ¥ feareT 03 024 (12 S 2024 @ R
a) Basic (Rs) 1,60 (4.41) 0.28 17y | (2487 | 17 @an | @iy | ®am | (2514 S A R & R W A ga)
f | UREAUS BT AW, T, gHA U, | T M8 W, Il 110—dl, IRYCH AUTCHE,
b) Diluted (Rs) 1:42 (4.41) 028 {6.17) {24.97) 1.51 {4.37) (0.10) {6.38) {25.14) AP R iR defaRor Her e Fav 50, e 9, SR\ A @ U, AR,
faeeli— 110085
Notes: SIEEICICIE TofTRor TR
1. The above is an extract of the detailed format of Audited Standalone and Consolidated Financial Results for the quarter and year ended 31 March 2024, filed with Stock Exchange under Regulation 33 of the 12—g2022§1f3é 831 S gﬁaLO(r)lz( 3/ 3395@;3;2:2;3 i 02;?12
SEBI {Listing Obdigations and Disclosura Raquiremenis) Regulations 2015, Tha full format of the Audited Standalone and Consolidated Financial Resulis for the quarter and year endad 31 March 2024 are Vliqkiepe@red’iffmail.com T
available onthe Company’s website www spicejet.comand on the website of the Stock Exchange www. bseindia,com, For SpicedJet Limited HraTSe: 85840 76347
Sdi- 8| <T@ UE B DI JAH T 06 TR, 2024
Place; Gurugram, Haryana Ajay Singh - =
y - - 7 1. QAEART o1 &1 o 8 & a9 @1 safdge Sfear msace fafics 1 o8 9errs, 2024 9
Date: 15 July, 2024 Chairman and Managing Director TR S X RRFATT FpaT 3% % e &

SpicedJet Limited

Regd Office : Indira Gandhi International Airport, Terminal 10, New Delhi 110 037
CiM: L51909DL 1884 PLC 28E239

E-mail: investors@spicejelcom | Website: www, spicajet.com, | Telephona: 91 124 3089 3938 | Facsimile: +817 124 357 3823

Extract of Unaudited Standalone and Consolidated Financial Results for the quarter and nine months period ended 31 December 2023

[Rupees in milllons)

Standalone Consolidated
5 Quarter ended Nine months period ended | Year ended| Quarter ended Nine months period ended Year ended
: Particulars T 1
Mo. | |
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited |Unaudited| Unawdited | Unaudited| Unaudited | Unaudited | Audited
31-Dec-23 | 30-Sep-23 | M-Dec-22 | 31-Dec-23 | 31-Dec-22 |3{1-Mar-23 | 31-Dec-23 | 30-Sept-23 | 31-Dec-22| 31-Dec-23 | 31-Dec-22 | 31-Mar-23
1 Todal income from apearations 19.0356.7 14,2528 23.146.0 53,5060 G7,239.H HE 648 4 18 145.0 14,2883 23 1888 ad 4682 a7 2853 HE T359
2 | Net (Loss) / Prafit for the period (before Tax, Exceptional (3.014.6) (4,315.4) 1.068.2 (5,284.4) | (15,198.8) [(15030.2) | (2.987.8) | (4.494.3) | 1.,101.2 (5.505.9) | (15.067.2) | (15,129.5)
andioe Extraordinany itams) | |
3 | Net (Loss)/ Profit for the period before tax (after Exceptional (3,014.6) (4,315.4) 1.068.2 (5,284.4) | (15.1988) [(150302) | (2.987.8) | (4494.3) | 1,101.2 (5,505.49) | (15067.2) | (15,129.5)
items)
4 | Net {Loss)/ Profit for the period after tax (after Exceptional (3.014.6) | (4.3154) 1,068.2 (5284.4) | (15,198.8) [(15.030.2) | (2.987.8) | (4.494.3) | 1.401.2 | (55068) | (15067.2) | (15.129.5)
andior Extraoedinary ilems) | I
5 Tolal Comprabansive Income for the panod (2,898.1) (4,284.5) | 1,0883 {5.2348.) (15,138.8) [(15031.3}) | (28724) (4.461.0) 1,121.2 (5,457 .9) (15,0058} | (15,130.0)
[Comprising {Loss) f Profit for the perod (affer tax) and
Other Comprehensive Income {after tax))
5] Total Comprabensive Income for the. penod
[Comprising (Loss) f Profit for the parod (afer tax) and
Cther Comprehensive Income {after tax)] attributable to . .
| - Owners of the holding company T [ = B : (2,970.8) | (4456.7) | 11247 | (5A451.7) | (15004.5) | (15.128.1)
- Non-confrofling interests - - - - - - (1.6} (4.2) (34) (6.2) (1.4) | (1.8) |
7| Equity share capital 6,6843.4 68414 | &0185 568414 E0168.5 86,0185 B8543 4 G.841.4 6,018 5 68434 60185 | ©018.5
2| Raserves (excluding Revaluation Reserva) as shown in the L = | 138, 334.5) | 164,521 6)
Audited Balance Shest of the year ended March 31, 2023 I
3 | Eamings Per Share (of Rz 10/- each) {not annuatized)
a) Basic (Rs) (4.41) 6.8y | 177 (8.29) (26.25) [24.97) (4.37) (7.18) 1.83 (8.64) (25.04) | (25.14)
b) Diluted {Rs) (4.41) (6.89) 1.77 (8.29) (25 25) {24.97) (4.37) (7.18) 1.83 (5.64) {25.04) (25.14)

MNotes:

Place; Gurugram, Harnyana
Diatin: 15 July, 2024

1. The above is an exiract of he delailed format of uneudited Siandalone and Consolidated Financial Resulis for the gquarier and nine months pericd ended 31 December 2023, filed with Stock Exchange under Regulation 33 of the SEEBI
(Lizting Obligations and Disclosure Requirements) Regulations 2015, The full format of the Unaudited Standalone and Consolidated Financial Results for the quarter and nine months pericd ended 31 December 2023 are avallable onthe
Company’s wabsila www spicejel.comand an the wabeile of the Stock Exchange www bssindia.com.

Chairman and Managing Director

For SpiceJet Limited
Sdi-

Ajay Singh
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liJfobikwik
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erabEm gfre swe gz, gedh sfine, wiie—a oeies A
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16di aftfe s da& & ga-0
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TTRETS O 5 E & s e e e @ wee e o o
e B et s R B B R e e BT JIEEIE. @ WIS, 2024 W
writ: 1100 A (el wwEnpare) s sl aon o) @ w0 g s
AT R s R & W Fniee HEEn g1 AR WEEE R W1 4 S a0
fEid 8 52l 2020, TRUT HEN 47 42000 TOIFE 12 MRE, 2020, TRUS WRE 20 02000
F=1s 5 A%, 2020, 9190= T 02,/ 2022 [EA70 06 % 2022 517 oRYS Hm 0/ 2023 T
2 P, poza, [osdty wfe) o Seorem S e el e awn sfif
Pl wmre] daiiins) & omus 9, T oy e oy wged 6 e ity & a,
WA |
AT I TEY O] S W, et S TEE] T WA e & w
T FAtg i HTE R A F= el B A R e o a s i
it i g gl wmpie Gt o v ooftger # | i we e we ol
garee woawmobikwikoom e 3fr dga  feaifaedl ofidse o) s
FETETH) B TEEE hitps:fwewevotingindia. com/noticeResults. jsp 1 1 30w
g
=i W Pt Tl ST e A e g i (A € wew) #R g
G IR L e - B s -t o e B e | el B = R e
it | e wreE wh e S w S gt ot | geten § - ol
gl o= w6 auaer wEr el a @ st gl §-oana @ ogais
aafes #9 MW FE R S-S  wnam 1 R 99 T 31 T e # | e
AT+ Toien H 9E e g-aiem g v e B BT E J 9 i e
# vt A A | e € S o 4 A e @ o e e e gt ot
Fereeget wildteam it et wfftosy & §—atfer =iy Sl sfodios o aman @ gofigs A s o
& Torbm wwfhs siTEw s wer RRe | 8
Fer gt =T 0 e e faifaed mieides (@) & g wAgE el S T
o T | B 0 I | o O L B 9 e o B o o i - = 2o B
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